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GOYlnda Menon): (a) to (c). The U.K. 
Gove,nment haVe offered an interest-
tree loan of £75 milUon 10r the 
following purpose.: 

(I) the payment of the non-Indian 
rupee corts of lhe shipment 
of wheat and or other food 
.upplies from other Common-
wealth countries; 

(Ii) the provision of po-t Imndllng 
equipment for Indian porta; 

(Iil) the purchase of commodities 
of direct relevance to the 
present food Ihortage In India 
and commodities needed to 
maintain e .. ential Indian 
Industrial p,oductlon. 

Out af the above amount £1.0 mll-
IIon is to be utilised on item (I) above 
Precille ailocations for the remalnln, 
Items Mve not yet been lettled. 
Detalill of port hand Ing equipment to 
be obtained from this loan are, how-
ever. belnl worked out. Repayment 
of thill loan 11'111 be in 2~ yea" Includ-
In, • ,race period of 7 yearL 

LbsaO' Rote .. 

IlL SIlrl P. C. 80.-11: Will the 
Mlniater of Traasport, Aylattoa, SIIIp.. 
"Iar anti Tourism be pleued to refer 
to the reply ,Iven to Starred Que.tioD 
No. HI On the 30th November, 1965 
Md atate: 

(a) whether the Indlan party wlao 
appU.d for collaboration with HU-
ton. hu lubmltted the Ilnal propo-
_ill to .. t up the propo .. d network 
.r IUXUI'J' hote.. In In~Ia; 

(b) If aD, the broad outllDea there-
.r:and 

Cc) whether thOle propo.a" tul-
ailed the minimum requlrementa laid 
down b,. QoY3rnJDent for IUch a 
eonaboratlon? 

'I'll. MIlliliter of 'J'nIIQOrt. AYlau.., 
8111"'" all4 ToDr!sm (Sbrl 8u.I1ft 
..... ,.): (.) No. Sir. The Indlen party 
II .. onl,. IlIbmltted I preliminary pro-
..... 1 "" At uP ODe botel In ladIa. 

(b) and (e). It Is not possible to 
answer these que.tions until the final 
proposal. have been received frOID 
the Indian party and have been exa-
mined by Gov~rment. 

Caltlnble Laatl 

109. SIlrl Malalcbaml: 
Sbrtmati Beaa CbakraYUttr-
SlIrl D_ D. Purl: 

Will the Minister of Food, Arr1-
calture, Communlt,. Development aatl 
CD-operation be pleued to slale: 

Ca) the extent of cultivable 10' 
In the tountry left uncultivated; 

(b) th~ steps taken either by u-
.ignment or leuinll the land to the 
landless .,.iculturiats to utilble the 
land for increasing fooj production; 
and 

(e) the progre.. made In brln,in, 
auch land under the plou,h, Stat .... 
wise? 

fte DePllt:r MIBIster IB the MIB. 
to' of Foot!, A,rlealtDre, Co_utt:r 
DeYeJopmeDt.atl Cooperattou (SlIri 
SbIDtlel: (a) The acrea,e of cultura-
ble wute land in the country II 4J 
million acr.. accordinr to the Land 
Utilisation Statilltici for the year 
1962-53. 

(b) A larlle extent of the cultivabla 
waste laDd mllht not be available for 
tultivaUon d·.e to hleb cost of reela-
matlon. Thot Waste Land. Survey 
and Reclamation Committee appointed 
by the Government of IndllrftDlll-
mended about 12.Z lalah acres In bloe • 
of more than 250 aerea 'for reclama-
tion od culUvatlon. Under the Cen-
trail,. IpGnaored Scheme. a aurvey .. 
In "ra.... to loclte IUltlble Ian. 
In blocka Dl leal than 250 aertll lor 
allotment to landleaa a!rrleultura' 
families. So far about 41 takhs Ie ... 
hive been loeated under th. SCh ...... 
Th_ Scheme II In pro,.... In ou..· 
dllttlctl of the eountr7_ 

lAnd. IUltable r..r rultlYlltloft .... 
4IItributed to ~ IamIIIe. .... 




